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CG EOW files chargesheet in tendupatta case
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Raipur: Chhattisgarh Eco-
nomic Offences Wing (EOW)
has filed a chargesheet in a
high-profile corruption case
involving the embezzlement
of crores meant for tendupat-
ta (forest produce) collectors
in Sukma district of Bastar.
The case includes a dis-
trict forest officer (DFO),_fo—
ur forest officials, and nine
managers of primary forest
produce cooperatives in one
of the state's most sensitive
and Maoist-affécted tribal re-
glons. The chargesheet,
spanning over 4,500 pages,

was filed on Tuesday before
the Special Anti-Corruption
Court In Dantewada, under
various sections of the IPC,
including criminal conspira-
cy, forgery, and misuse
of officlal position,
along with provisions
of the Prevention of
Corruption Act, 1968 (as
amended in 2018).
According to the
EOW chief Amresh
Mishra, former DFO Ashok
Kumar Patel, while serving
in Sukma Forest Division,
abused his official position
and colluded with subordina-
te forest officials and mana-

A

gers of tendupatta societies
todivertasignificant portion
of the Rs 7 crore tendupatta
bonus fund meant for collec-
tors during the 2021 and 2022
collection seasons.
Fake documents we-
re allegedly prepa-
red and used to sip-
hon off the money
without distributing
ittotheactual benefi-
claries.

So far, the investigation
has covered eight out of 17
targeted forest cooperatives,
revealing embezzlement of
Rs 3.92 crore, officials said.
Theaffected areasincludeso-

me of the most remote and
Naxal-affected regions such
asMadaiguda, Golapalli, Kis-
taram, Jagargunda, Chintal-
nar, Chintagufa, Bhejji, Kon-

ta, and Polampalli, where the

bonus scheme was allegedly
manipulated.

Inhabitants of these tri-
bal villages, who rely heavily
on tendupatta collection for
livelihood—were found to be
unaware of the bonus sche-
me during the course of the
investigation. Their testimo-
nies formed a critical part of
the evidence presented in the
chargesheet, officlals said.
Those named as accused in-

clude Ashok Kumar Patel,

former DFO, other forest offi-
cials Chaituram Baghel, Dev-
nath Bhardwaj, Manish Ku-
mar Barse, and Podiyami Idi-
ma, cooperative managers
Payam Satyanarayan alias
Shatru, Mohd Sharif, C H
Ramna(Chitturi), Sunil Nup-
po, Ravi Kumar Gupta, Ayatu
Korsa, Manoj Kawasi, Rajs-
hekhar Puranik alias Raju.
and B Sanjay Reddy:

OffTicials said that investi-
gation is still ongoing for the
remaining nine societies,
suggesting the scope of the
‘scam’ could be widened in
the future.
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